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Defective Case Register from 2025-04-22 to 2025-04-22

- Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
11-NEAT,LEGIBLE ATTESTED
BIPLABA 2025-04- ANNEXURES NOT FILED.
1 D-WP(C)/16000/2025
MOHANTY 22 .
Annexure 1 and 2 series are not neat and
legible.
19-UNDERTAKING FOR NON FILING OF
UPENDRA 2025-04-
2 D-WP(C)/16150/2025 KUMAR SAMAL 12 TRANSLATED COPY NOT FILED
Annexure-6 is objection dated 18 .12 .2023
SARITA 2025-04- but in para -7 of writ petition it is mentioned
3 D-WP(CYI5543/2025 )\ A HARANA 2 objection dated 08 .12 .2023 . 2. Receipt
Showing Serv.copy To cg not Filed.
P .S case no .mentioned in para -2 of appeal
4 D-CRLA/10681/2025 PARTHA SARATHI 2025-04-1 appears not correct . 2 .Provision of h
DAS 22 . . o
.c rules furnished in I . A for bail is not correct
SURESH KUMAR [2025-04- . .
5 D-WP(C)/16182/2025 CHOUDHURY 2 date not mentioned in v.nama.
14-NOT PROPERLY INDEXED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
6 D- MALAYA RANJAN 2025-04- NUMBERS/MOBILE PHONE NUMBERS
CRLMC/11783/2025 BEHERA 22 OF ALL THE SIGNING ADVOCATES NOT
INDICATED
1. Synopsis AND Date chart not filed.
DILLIP KUMAR  2025-04- .
7 D-WA/15267/2025 MOHAPATRA 2 Pages No.17 and 65 neat copies not filed
GAJENDRANATH [2025-04- |1 Rs.30/- Not Paid On The Petition 2..Receipt
8 D-WP(C)/14484/2025 ROUT 22 Showing Serv.copy To cg not Filed.
9 D-WP(C)/14485/2025 gé{%NDRANATH 3325_04_ Receipt Showing Serv.copy To cg not Filed.
BIREN SANKAR  2025-04- )
10 D-WP(C)/14352/2025 TRIPATHY 2 1.Hologram Of Rs.50/- Not Paid On V.Nama
SANTOSH KUMAR [2025-04- |In affidavit the top place the name of the
1 D-WP(C)/14668/2025 DASH 22 petitioner furnished wrong .
11-NEAT,LEGIBLE ATTESTED
SUBHADUTTA 2025-04- ANNEXURES NOT FILED.
12 D-WP(C)/14487/2025 ROUTRAY 2
Page No 19, 20(reverse) ,23, 24 to 29 are not
neat and Legible.
1) Date of letter under Anx-L not correctly
mention in the petition ii) FIR no. not
13 D- SEKH ZAKIR 2025-04- |correctly mention in the petition and I.A. iii)
ABLAPL/11535/2025 HUSSAIN 22 Provision of law not furnished in LA
iv).Receipt Showing Serv.copy To CBI not
Filed.
14 D- PULAKESH 2025-04- |1. Date of order not correctly furnished in
CRLMC/11625/2025 MOHANTY 22 para no. 4
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2025-04-

15 D-CRLA/11851/2025 [EKTA AGARWAL 7 Copy not served on S.C. ( vigilance)
16 D- PABITRA KUMAR |2025-04- |As per annex.5 of index, not tally para.5 of
ABLAPL/11774/2025 BEHERA 22 petition.
- D- SATYANARAYAN |2025-04- l.ﬁlgeﬂ(zg th§tp§tlgoner in cguse (iui[loe l1)1ott tally
CRLMC/12108/2025 [MISHRA 22 With atlicavit. 2. Fage fos. Fand 14 between
one page not paginated.
18 D- KSHIROD KUMAR |2025-04- |1. PS case number and GR case number not
CRLMC/10951/2025 ROUT 22 correctly furnished in para no.3.
o D- RAMAKANTA 2025-04- 14-NOT PROPERLY INDEXED.
WPCRL/11627/2025 INAYAK 22 correct nomenclature is CRLMP
This case related to sexual offence the name
D- 2025-04- of victim/informant deleted from the petition
20 ABLAPL/11808/2025 ANITA SAHOO 22 as per the standing order 3/2024 and put up
S.R.there after.
19-UNDERTAKING FOR NON FILING OF
21 |D-WP(C)14828/2025 | ANA CHANDRA 1292503 g ANST ATED COPY NOT FILED
2 D- ADV 2025-04- REFERENCE CERTIFICATE NOT
CONTC/16321/2025 ’ 22 FURNISHED
D- ASHUTOSH 2025-04- . . .
23 BLAPL/11840/2025 MOHANTA 2 .Subject Code incorrectly Mentioned
24 |D-WP(C)/15359/2025 IJ;I{E%TI RANJAN T 12923-04 | Subject Code Not Furnished .
25 D-WP(C)/14770/2025 JYOTI RANJAN 2025-04- |1- page 36 not legible.2- date not furnished in
DEO 22 v,nama
11-NEAT,LEGIBLE ATTESTED
26 D-WP(C)/15962/2025 SUBAS CHANDRA [2025-04- |ANNEXURES NOT FILED.

DAS

22

Page No.10 and 11 neat copy not filed




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 22-04-2025 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

CMAPL/590/2023

CMAPL/590/2023

ADV.

OTHERS. PROVISION
OF LAW NOT
CORRECT

OTHERS. CODE NOT
INDICATED ON CT

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

FAO/113/2018

FAO/113/2018

M/S.DILLIP
KU.MOHAPATRA

OTHERS. PERIOD OF
DELAY 2565 DAYS.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

CMAPL/512/2023

CMAPL/512/2023

ADV.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

18. CERTIFIED COPY
OF TRIAL/APPELLATE
COURT ORDER NOT
FILED

CMAPL/513/2023

CMAPL/513/2023

ADV.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/IETC.NOT
FILED.

18. CERTIFIED COPY
OF TRIAL/APPELLATE
COURT ORDER NOT
FILED






